CP No.4/72000 in OA No.517/1999

New Deihi, this 30th day
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Hon’bie Shri Justice V. Raj
Hon'ble Smt. Shanta Sh

Yogesh Kumar

C/fo H.5. Co rcial School
24, Daryaga“3 ‘New Delhi-2 Petitioner
{By Shri 5.5.3abharwal, Advocate - not present)
Versus

i Shri A.C Ghosh

Under Secretary (Admn )i

Indian Council of Agriculitural Research

Krishi Bhavan, New Delhi
Zz. Shri B.K..Chauhan

Secretary _

Ird1aw Councii of Agricuiturail Research

¥rishi Bhavan, New Deihi .. Respondents
(By Shri P.P.Khurana,Sr. Advocate with
Shri AshoK Kashyap and Ms Mamta Saha, Advocates)

ORDER(oral)
By Reddy, J. -
Co s1cer,ﬂg the reply Tiled by ist respondent dated

26.5.2000, we do not Tind any violation of the

directions -given by the Tribunai in the CA. It is now
stated 1in the reply that the order has been compliied
with and the petitioner joined duty on 23.5.2000. The
respondents aiso tendered unconditional apoiogy fTor any
wiiful disobedience of‘the_orders of the Tribunal.
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{Mrs. Shanta Shastry) (v. Rajagopaia Reddy)
Member{A) Yice Chairman{d)
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